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the consolidation of, and expansion of 

facilities in, the existing institutions. 

In view of the above, the Government has no 

proposal to set up any Central University in 

Kerala.  

 

Open  Letters Regarding Corruption  in 

Kendriya Vidyalaya 

1367. SHRI GOV1NDRAM MIRI: 

SHRI SHIV CHARAN SINGH: 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether it is a fact that some office 

bearers-cum-teachers serving in Kendriya 

Vidyalayas had in April 1995 been sacked for 

writing open letters to the Prime Minister 

during 1991—95, asking him to order a probe 

against certain corrupt act; 

(b) if so, the details thereof; and 

(c) whether the matter has been reviewed 

in the light of representations made by MPs in 

this regard, if so, the details thereof? 

THE MINISTER OF STATE IN THE 

DEPARTMENT OF EDUCATION IN THE 

MINISTRY OF HUMAN RESOURCE 

DEVELOPMENT (SHRI MUHI RAM 

SAIKIA): (a) and (b) On the basis of reports 

in Departmental Enquiries the Kendriya 

Vidyalaya Sangathan has imposed the major 

penalty of compulsory retirement on an 

employee during April, 1995 on charges 

involving financial irregularities and other 

acts of unbecoming conduct. 

(c) As per the procedure, the employees of. 

Kendriya Vidyalaya Sangathan are entitled to 

prefer an appeal against the decision of the 

Disciplinary Authority to the Appellate 

Authority. As per record, the employees 

concerned did not prefer any such appeal to 

the Appellate Authority within the time 

prescribed. 

 

 


